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In view of spreading rationalistic and
scientific ideologies I urge upon che Ministry
of Information and Broadcasting to ensure
reorientation of = T. V., and Radio
Programmes forthwith,

(v) Need for a common policy for all the States
regarding inter-state sale of wheat
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Ministry of Home Affairs Contd.

MR. CHATRMAN : Now, we come to
the next item. We resume discussion on the
Demands for Grants under the control of
the Ministry of Home Affairs.

SHRT MANORANJAN BHAKTA
(Andaman and Nicobar Islands) : Sir,
vesterday, 1 was referring to the Unijon
Territories that cach of the Union Territory
has got diffcrent type of administration such
as  Arunachal Pradesh, Mizoram and
Pondicherry. They are Union Territories
with legislature, Delhi has Metropolitan
Council. Andaman & Nicobar has the
Pradesh Council, The Union Territories of
Dadra aud Nagar Haveli and Lakshadweep
do not have even the Panchayats,

Providing good government to the Union
Territories and their development is the
direct responsibility of the Central Govern-
ment. They are to provide full democratic
right to the people as in other areas. Time
and again, these were raised in the Andaman
& Nicobar Island that there should be a
legislature like in Pondicherry, Arunachal
Pradesh or Mizoram. Even my friend from
Lakshadweep has said that they do not have
even the Pradesh council. That has not vyet
been decided there. You can well imagine
that if one set of administrative system is
not provided for all the Union Territories,
what will happen. It is very difficult to
develop those Union Territories and fulfil
the aspirations of the people of those areas.

[ strongly urge upon the Government
and the hon. Home Minister to Kindly
consider this point and see that these areas
are also provided with full democratic rights
as have been given in other areas like
Arunachal Pradesh and Mizoram. We, the
Andaman & Nicobar Islands, are better
suited in all the ways, for such a set-up.

Second thing is about the law and order
situation which is the much-talked in the
Union Territories. Now, only vesterday, we
had the sad news of the brutal killing of a
very important personality in the city of
Delhi. When they were passing through,

they were attacked. That means, that
they f were being followed by those
assailants and itis possible that some




